
COMMif'rEE ON PRIVATE MEMBERS' 
BILLS AND REOOLUTIONS 

FIRS'r TO SIXTY-EIGHI'H REPORTS 

(ENGLISH VERSION) 

EIGHTH LOK SABHA 

Legislative Branch-II 



COMMIITEE ON PRIVATE MEMBERS' BILLS AND RESOLUTIONS 

SECOND REPORT 
("l11ird Lok Sabha) 

L the Cbainnan of the Qxnmittee on Private Mcmben' Bills and Reselutiona huing 
Ileen a11tboriled bit' the Committee, preeen.t on their behalf, this their Second ll.epo.-t. 

2. The Committee met on the 12th June, 1962 to contider allotment of time to 
the llelolutiom let down in the Li.at of. Business for Friday, the 15th June, 1962. 

5. The Mem.ben wbote raolutiom had been included in the List of Bwincu for 
the 15th June, 1962 had been invited to present their views on the raolutiona before the 
Committee. Dr. P. Srinivasan attended the titting. 

4. The Committee pmmmend the allocation of time u followa:-
(1) llesolution regarding Reprelentarive character of Trade Unions. 
(2) llelolution regarding !load tramport operaton. 
(5) llaolution reganliDg Price of tobacco. 
(4) llelolution regarding Upgrading of Madru as "A" claa city. 
.(5) llCIOlution regarding Eronomic development in the Third Plan. 
(6) Resolution reprdina Nationalisation of out-qencia on llailwaya. 
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June 12, 1962 8. V. DUSHNAMOORTHY RAO. 
Jyaistha 22. 11184 (&IL). 
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